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Secret Documents
[Mr. Speaker]

(6) It is a fact that a document,
which is treated by the Government
.as secret or confidential, can be ob-
tained through leakage or stealth or in
an irregular manner, but the Chair
would not compel the Member to dis-
close from™ which  copies

ave been obtained by the Member.

(7) As I said above the Member
has a right to quote from such a docu-
ment subject to the conditions that I
have specified above. But there is an
over-riding authority with the Spea-
ker and under his inherent powers he
can stop a Member from quoting from
a document in the national interesi
where security of the country is in-
volved. Such cases, I admit, shall be
rare, but such a power exists in the
Speaker and he can exercise it with-
out assigning any reason.

According to this decision if Mr. P.
K. Deo ‘wants to quote from the docu-
ment, which he alleges to be CBI re-
port, he must first give me the docu-
ment with the prescribed certificate.

Shri_Hari Vishau Kamath: On a
point of clarification, Sir. In the last
sentence of your momentous ruling,
you have said that it may be given to

you. May I hand it over to you,
now, Sir?
Mr. Speaker: When the occasion

arises, we shall see.

Shri Hari Vishnu Kamath: You have
said that a Member is at liberty to
guote from the document.

Mr. Speaker: Yes, when he wants_ to
proceed with it; when the occaslion
arises, we shall see.

Shri Nath Pai: You have not refer-
red to Mr. Ayyangar's ruling. You
said, you have taken this into con-
sideration.

Mr. Speaker: 1 have; he only said
that there was no point of qrder. _He
did not give any consideration to it.

Shri Daji
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Mr. Speaker: Order, order.

Shri Daji:
matter.

Sir, this is a different

Mr. Speaker: Now we should pro-
ceed with the business for the day.

Shri Daji: Sir, may I ask the Prime
Minister and the Home Minister,
through you, whether, as it has now
been widely known that the Cabinet
Sub-Committee’s report has been
under circulation and it has been
quoted in the Orissa Assembly, they
still want to deny that to us....

Mr. Speaker: Now it is for them.

Shri Hari Vishnu Kamath: We
want to know whether your ruling
will cover that also?

Mr. Speaker: What I have to say
I have already said.

Shri D. C. Sharma (Gurdaspur): Sir,
1 want to make one request. I re-
quest that the ruling which you have
just now given may be circulated to
all of us.

Mr. Speaker: Very well.

13.32 hrs.

MOTION ON THE PRESIDENTS
ADDRESS—contd.

Mr. Speaker: The House will now
take further consideration of the fol-
lowing motion moved by Shri Harish
Chandra Heda and seconded by Lt
Col. Maharajkumar Dr. Vijaya Ananda
of Vizianagram on the 19th February,
1965, namely:—

«“That an Address be presen}ed‘
to the President in the following
terms: —

“That the Members of Lok

Sabha assembled in this Session
are deeply grateful to the Pre-
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sident for the Address which he
has been pleased to deliver to
both Houses of Parliament as-
sembled together on the 1Tth
February, 1965"."

Now, there are still some more hon.
Members who want to speak on this.
May I know when the hon. Prime
Minister would like to reply?

The Prime Minister and Minister of
Atomic Energy (Shri Lal Bahadur

Shastri): On Tuesday, Sir—Monday
is a holiday—at 4.15,
Mr. Speaker: All right. On Tues-

day we will proceed with other busi-
ness and at 4.15 the Prime Minister
will be called to reply to this debate.

Shrimati Renu Chakravartty (Bar.
rackpore): Will this debate go on
till 4.15 on Tuesday?

Mr. Speaker: Up to 2.30 today 1
propose to go on with this debate. On
Tuesday we will take vp other busi-
ness till 4.15,

Shrimati Renu Chakravarity:
can that be.

How

Mr. Speaker: Probably he has
:some other important State work to
do till then,

Now, Shri Rameshwaranand may
wwontinue his speech.

W ST MW @ (FeT)
# e |

wEAH WEWET
IO

I T ARG AT

Y SEIC AT @ AN AT |

WEIN WFTA  HTET & qIE
grit W A SR gFl ) aw @
TG WA FIE TgT FL AZT T AT
g ar |

His speech would be decemed to
‘have been Concuded.

2249 (Ai) LSD—6.
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ot WA (9EF): WU WEET,
qger al § Hg FY aegare JTE FFwad
w# Tty F afwETee &SI AT
SEATE &7 GHGH 4 F7 ATHT AT |

g s o & wfawww ¥
ZUTX X FT G AFAT GATL A9 A A
AT & | & T AeEw w6 dw
F oy foraeT =BT T 7T T80 &
It &7 T fadT g #F wrEvswar
2 foew wEfET & Tegufa oY &
AfANEY W AEA A @ AT WK
T femer S g @ A AfFaas
Aasaa Ft aw g f& @1 Fwd e
A g5 ¥ A H O AR &
fatt vy =y g et @  owes @
faar 1 gw ST #1 wEdeT Zrfae Y
FUHEE A AT T | EW A d 95
It qIAATd 9T | YAt @ gt A5
W A @A A g | afed
6 qafT & =0T gW F15 /7 T w1
€l F 919 fow F fy wew 15 918
q g9a1% & Ffad gt | W A I
TrETee AT F AT | I F AT
T FTHH F 9 F 9§ | g faE
arEal ¥ ar o g fewr W AT
T Wt e S eI gy &Y
gAAr & 1 wodr OF IEIE AT |
o qrEdreT 7 77 < faar fF T fags
F1 HAT Sfta et g7 §ar a« fod
ot 3a & favgg F1 90 s F fow
3T FIH TF 3 AT F I F T AT
WF Ty gl fogw Hifmag
aET FAT ATGEAT AT 1 qg AT

"aqfaETTEHEE e A
Brifac g

_RY aq AW FwE TS
ag Femay sty fas=a n”

fra St 7T AT & AW A TEA A1 A
gy fx 3G, St a3 g A faw
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[ s)
& @ &1 A1 fowrn 4G, W AW R,
forg  arg. P g ardar WY, A
qu w WE wT wreEr & |
feeoft 3@ Faw d@ &, WU
PSR C ST A R L
A & AT T & w7 6 A, A
FC QY Fgm
rqfeaaat |
7 wae O Wedwrya g
ARl g g g W

W aa ag & fE o wes e g
g o war e g &, g i e
@ & I9 FY AT A A R #e
st fareT 39 ) g § 39 S A
w3, | o A ¥ gwre  fadw
wrEE X W wT e #t g faeg
quAET | afew 3g I & feww
# ¢ fom g & o St 7 98
A FTFEA AL AT AT W IA
e A fear ar I sE q S
G of garhr fadd Wredl &1 wE A
<q oE A fear w7 A T
FHEFGE G224 IgER M AR
A are aEen faiea g1 9 6T
FAET F O F &1 qTH w9 A

=y gER o FHAW (Fame):
T8 T

oY SV T & faen gwie WA
s O faRw ¥ a8 a8 SR "
FRE G A ANEIE A
q gaTO aTHTT Y A w4 § 1§ e
e gagm fE WA TG @
afe gy faddy wré 99 &) &
0 & foy weqa A 0 B wwAW
wga § f6 o 9 WE AW
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AT INA AT TEAR TG AR
¥ wOH AR | SE T THET FA B
aTq 21 agt O swE w7 Aied 9
1 frr & & T & Ee fay
FET FAT ATIEA |

13.36 hrs.

[Dgr. SaroJiNi Mamrssr in the Chairl

& 3 qwat g f7 wre Afgw A
oYY sqreqTA ¥ ¥l fF W@ # AT
arg wiwd | IR A A A fe
Tt guTe Al § s aw faeer g
g wowg el B | MR E T
ot &7 FETT &1 A1 4T W9 N
fawret ag=a ¥ faaw ara | ®
o & gEw ¥ uw oww frEre g o
FEA | XA CH AT FHT THC AT
TaTer 5467 AT @ e A fF s
fom AT & wEgeEAn famw w7 ©
g SHE ;Y WRAAY W SEyerE 35
STy ¥ fovaer arer FAF | IR a8 9=
frar a1 fr 2@, oF A= AT gE IW A
g wa Fraen frerar R O
arfowr #1% & ATz WY WTEEAE F Y
frrm sreag a@ar AN A6 gRR
e A Fard ¥ ogm o sEfeR &
FzaT 9rEl g fF 9@ A # w61 g
fETEE 3 A A FW g Tl Ay
o & 1 %9 FH ad sETE % AEav

g |

R

13.37 hrs.

[Mgr, DEPUTY-SPEAKER in the Chair]

mfes AT AT |1 2 1 FTW
smag & gw AR B Awaifas
FaToETE wfafesa FC0 & | 4%
7t am @ & 1w fem g
W FH A ARSI F AT R
3, s gv W Fw fE aw
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fadsit FeHe ¥ WdW WA F FTOO
@A dFAF §1 oww | &
A fow TR F  SAaifas
A w fas 2 1 sy wvae
T OF A GG | A T ET &

HETA JOUT, WEHT TAH AqT,
T IR, qEEAfE |
HIBRA, HE ATed, WA FAvf
Euccic il
wWER AN AR T M ag g fr ma A
arnifos, afas, aesfas @ Jfqs
gfegTe & S0 FIX T TS AW H
uFaT #4 @ 117 g9 9 fw g o faan
¥ §H & 1 39 T 9 & gEEAE
sHTF AR grasar g &
Trgarg i I A smaw A Afr e

EW W A o gifa® wWTIETE ST
amed & AfF wr FeT § et fawaarg
$ FAE T A @O ATE IS,
oF T WIS &, 71 ZaT a7 $33E,
UF T W g A @ T e
2, UF A6 9 2 AT g ATE FH
$ | @8 FEw ¥ Swdifa® AumeErE
AT FEFETAAAE § | 48 T
HEE AEN § A v &
T HAE H AT W w0 e
=fEFmE =7 7 T2 TTIT AR WY
g1

FmAEI AT AT & f® WA F
SWERTHTY gE AT, F1E A¢Y g v aw
wor w7 & foq wraw # @ gwaa
®1 FgAT A § AfET gEET wEA
¥arm oamEfen 8 1 ot gew R
oA 9= AE A ) A
fom #TFEY E

farTeeT TeEeTeT gEA 91 7y

fesit #1 7= 1 faem ot wgefar &
¥IAFAFEgw N0 FgATAG L WH

&
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w1y ¥4 fo g AT & 90 o dte
sréo 1 frgtE @t | qTEEISAH
T | "W W fF 45 wFqOE
wrefagl &1 wEw Ser AT gfaee
72 arfeumiizc ¥ | W OifedTiE
F UT I9 &9 F1 T gFF ¢ 6T
feft & &g f5 quag fod @
EEE R, AN W@
A @mi #1 Fgromar @ fEgoEw
FOH QY FIUET FU 4

Dr. M. S. Aney (Nagpur): Sir, on
a point of order. &ir, a ruling has
been given just now by the Speaker
about the use of those documents, My
hon. friend is referring to that and
criticising it.

Mr. Deputy-Speaker: He is not
referring to the ruling. There is no
point of order.

o /41 gW ofewETHE & ey
ot afs fedt ¥ w29 & f5 qw 9
Fmfhsfime fE g M AT Q@
afs g7 TEE T FT a9, @
TWE! T FE U AT & 1 qav
79 foelt & wamed o dw F v ge
T Ig §IAR ¢ AT A7 W= § ?
ST O FERT QT g L oar
T ST =W W AT EE
WY FEY & @t TET OwAr
wifgh | WX UWAg 9Ee @ET
& MIfemag ¥ AT AT Y
o wE qel ¥ Fg w0 w AW A
WL ® OgEml | w9 gH #r
Far w6 A ez #7330

e g Fq g, & WIgEy AT
W& WETATIA § sy 9 & gy am
AT gd Far g A saa AE
ag &t § aff g @rar 5 wrAw aq
W, A ¥ X ww & owx



qata At (< emr ) - AfeT
fear SO FY T g1 ATEA |

st War: A ISET I AT E
7 dgd fEwmw il @A
few 81 o femm at ag @ o fafewr
aFR & wmim @ s wed
fefgqe ama & o gga feewn
gy faredi #1911 9 @l few
% aga T & 1 W A ¥ oTOE @
o @ o f v wed & @@ W
ELED

far go FTad | Q@ FmEror i
a7 I9eT ¥ figaa ) SwoAtg
g far go & gm0
faa  wemafa T g a1 SEH
g #1 ufes 7@ fowr s gER
@ T 1 oEr e & fau
sax e s @ & WRONER
FTH AN AT a0 ag
FMa ¥ fF oW giw o @
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§ g@E#H AR FLGE

st gFR I AW . W
¥ o oW

13.47 hrs.
(Frow A aA e T )

Shri Kasinatha Dorai (Aruppukkot-
tai): Mr. Deputy-Speaker, Sir, I am
rising to make my maiden speech to
support the motion of thanks to the
President for his address. At the
end of the last session I was pained
to hear of the terrific events in the
island of Rameshwaram and in my
home town of Ramanathapuram. It
was with great difficulty thai I reach-
ed my home and to come back for this
session it was with great difficulty
that T could leave my home town be-
cause of the language riots, With
regard to the events in Danushkodi
and Rameswaram :sland, on behalf of
my people in that area, and Rama-
nathapuram district in particular, I
would like to thank the government
for the efficient manner in which they
have dealt with the situation. Mem-
bers of the opposition parties were
trying to criticise the government for
the way in whizh they have handled
the situation. It is very easy to criti-
cise the Government. I have heard
heartrending stories from the people
of that area. But after the wvisit of
State Ministers, followed up by the
visit of the Railway Minister, Shri S.
K. Patil, T am glad to say that the
situation has greatly improved and we
are able to see gladdened and smiling
faces in my part cf the country I
would like to call Rameshwaram
island, as we are discussing the link
language, as the cultural link spot for
India, one other such spot being Kashl.
I would like the Government to carTy
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on the good work by <donnecting
Ceylon too by ferry service. They
can bring about a small jetty in the
island of Rameshwaram itself and con-
nect l.laimannar where, I learn, the
jetty work and the railway line work
has been done.

I would also request the Govern-
ment to take up the Sethusamudram
project work as early as possible. We
are thankful to the Prime Minister
who has already given a statement on
the subject. That will go a long way
to feed the people of the area and
specially those who have come from
Burma, Ceylon and other adjacent
countries due to the troubles they had
overseas,

Then, I would also like to say that
that part of the country, Tanjore-
Ramnad-Tirunelvelicoast, east coast,
must be well-guarded. 1 would like
to make some mention of the elec-
tions in Cevlon—I do not know whe-
ther I am digressing—so that we can
act in time. The information that
we get from various sources is that
the Chinese are trying to flood in that
island, Ceylon, and what may happen
to that island especially after the elec-
tions are over may be even a big
show-down between the Western

Powers and the Chinese there in
which case we have to be on our
guard. For that purpose, I would

like to say that even a small naval
base near the place called Valinok-
kam may be started, corresponding to
the one we have got on the gpposite
shore called the Katnayaka air base.
We may even have a small military
school in Madras State and in parti-
cular in Mudukulathur where the tra-
ditional Tamilian warriors are in
plenty. We may have a military
achool to develop that area.

The President in his Address has
referred to the scheduled castes and
scheduled tribes, Coming as I do
from one of the tribes, I am thankful
to him for making a mention of that.
Usually, the house sites are only be-
ing provided to the scheduled castes
and scheduled tribes in that area. I
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would like that some provision for
houses also should be made and given
to them, Even if the State Govern-
ment cannot finance it, let the Central
Government give the necessary sub-
sidies to that effect.

A mention has been made of the
Government's policy of co-existence
and non-alignment, In season and
out of season, in this House, I have
been hearing from the Opposition
benches criticising the Government's
policy and confusing the masses. The
masses are to understand our Govern-
men*’s policy and for this purpose, the
gram sewaks in the panchayats may
be entrusted with this job of explain-
ing to the people our policy of co-
existence and non-alignmeit.

Coming to the subject of language,
I may be permiited to give informa-
fion with regard to the Madras State
for {he last 10 years or s0. About 10
years back. we had the trouble of
Brahmin and non-Brahmin movement

and Shri E. V. Ramaswami Naicker
who was. . .
off fFA S ¥BFW . SUEAH

WEIRY, BU UF @adr | &1 &4
goltag o & grow Hwsw
W A § W mWiwd | wREE
WT @ sfgd

Mr. Deputy-Speaker:

being rung ... Now
rum,

The bell is
there is quo-

Shri Kasinatha Deorai: Sir, some
time back, in Madras State, Shri K.
V. Ramaswami Naicker was indulging
in anti-Brahmin movement and that

. was called Dravida Kazhagam and he

went further also to attack religion
and the idols of Ganesh and Sri Ram
and all that were broken. From that
time onwards, anti-religious propa-
ganda was steadily being done in that
part of the country. When anti-reli-
gious propaganda is being allowed to
be done in this country, that will mark
the end of our integration. This
trouble started about some 10 years
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[Shri Kasinatha Dorai]
back and specially the youth of the
country were not given any eacourage-
ment with regard to religious studies.
Later on, several parties went away
from DK, Party and became the
DMK, Party and even today, though
Mr. Ramaswami Naicker supports the
Congress Party, in a circular, which
was mentioned by some Oppaosition
Member the other day, he mentioned
that he meant to create further
trouble, We already have enough
trouble in the Madras State. If he is
going to start another trouble by burn-
ing some houses and all that, then
innocent people will be put to much
hardship. I request both, the State
Ministers of Madras who are here and
also the Central Government to see
that the public are not inconvenienc-
ed by all these people starting vari-
ous movements whenever they like.

Now, coming to the language gques-
tion, I would like to say that we need
not go into its quibblings and techmi-
calities. I am told that for the last
10 years the youth of Tamilnad have
been cut gway from religion and when
they are cul away from religion, they
will not consider Bharat as the coun-
try but only Tamilnad. That is the
position today. For that purpose, time
must be given—and a lot of confusion
has set in—so that they ean understand
the strength behind the integration of
our country. So, for the time being
some provision must be made to
satisfy the agitated student popula-
tion of Tamil Nad,

14 hrs.

With regard to the question of
language, I would like to tell my hon
friends in the North that they do not
know the Southern people well. It
is very unfortunate. The Southern
people know a little more about the
northern people, though they may not
know the language of the Northern
people, namely Hindi; but the
Northern people know less about the
Southern people, and that is very un-
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fortunate. One gentleman was even
saying that the great Tamil language
came from Sanskrit. It is a subject
for research. 1 can quote a verse
consisting of four lines, and 1 think
that hon. Members can follow it, by
the famous Tamil saint called Gnana-
sambandar, but in praise of Kedar-

nath. That temple happens to be in
the Himalayas. The verse reads as
follows:

“Thondar Anju Kaliri Madakki
Surumbar Malar

Indai Katti Vazhipadu
Seyyum Idam Entaral

Vandu Pada Mavil Ada Man
Kanru Thulla Vari

Kendai Pava Sunai Nila
Mottalarum Ketharame.".

Except the word ‘Nila’ all the other
words are in Tamil, but in praise of a
deity in the heart of the Himalayas.
Tamil is a great language, and natu-
rally the Tamil people will be
proud of that thing. They must be
hereafter trained to think in terms of
religion.

When 1 am talking about religion, I
do not want to talk like a Hindu
Mahasabhite. But without religion,
and in particular, without the Hindus
who have formed the majority in this
country, leading a community life,
there can be no integration. There
is community living among the
Muslims, and there is community liv-
ing among Christians, but among
Hindus, there is no such thing as
community living. Although great

" religious leaders like Guru Nanak and

Basava in the South tried that, it
could not get beyond a few districts.

There should be suitable charges in
the curriculum for this purpoge. The
Edudation Department must co-
operate to see that all the religions
ave taught in the schools. Islam-
must be taught to the Muslims;
Christianity must be taught to the
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Christians, and Hinduism must be
taught to the Hindus. And the cur-
riculum must be suitably changed
for this purpose, and it must be sim-
pliied. Hinduism must be taught to
the people so that they may under-
stand that there is sanetity in a place
like Rameshwaram, and there is sanc-
tity in places like Kanyakumari, Kashi,
Kailash and others. Thern only, the
borders would become precious. How

is Rameshwaram .pmious? How is
Kanyakumari precious? Qur people
should understand this. It is only

when that feeling comes that there
can be real integration. The people
of other religions must tolerate the

Hindu religion, and the Hindu reli-
gion will always tolerate and will al-
ways co-operate with other religions
10 see that the atheistic tendencies do
not spread further and spread evil in
the country,

1 would submit in conclusion that
the educational system must permit
the teaching of religion to students,
especially in Tamil Nad where the
student population does not appreciate
religion at all.

Lastly, I would like to say a word
about Salem. We want the steel
plant in Salem as soon as possible.

Shri Ku, Sivappraghassan (Pondi-
cherry): Mr. Deputy-Speakey , Sir,
1 rise to support the motion of thanks
to sur revered President for his gra-
cions address to the current session
of Parliament. While doing so, I
have to invite the attention of the
House and that of the Government
of India to three important issies,
two relating to my own State and
the third to the great upsurge that
shook South India and West Bengal
too in general end Tamil Nad and
Pondicherry in particular. I mean the
food situation in Pondicherry State,
‘the tragic happenings on the 11th
of this month in Pondicherry and
thirdly, the violent agitations in the

* gouth which resulted in s0 many
¥ives belng lost and the academic life
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at al]l levels being brought to a com-
plete standstill.

The foud situation which seemed
to deteriorate in Pondicherry two or
three months ago in common with
the rest of the country was no doubt
brought under control by right steps
being taken in good time. But then
our State is p deficit State, deficit
to the tune of 13,000 tons per Year.
So, both with a view to averting the
possible recurrence of any unpleasant
food crisis and for meeting the nor-
mal needs of my State, the Pondi-
cherryr Government had applied to
the Central Government to provide it
with facilities for holding a buffer
stock. No doubt, a sum of Rs. 20
lakhs this year and another sum of
Rs. 30 lakhs for the next year were
promised by the Centre, but the help
has not been forthcoming so far on
the plea that our request had arrived
rather late and that we should wait
until September next. This has
landed us, to say the least, in a very
highly afflicting position, and, I there-
fore, appeal to the Government of
India. through you, Sir, to give the
matter its immediate attention and
make available the aid sought for
and promised and thus prevent the
recurrence of the food crisis there
which, if it should come about in
that industrial area in the wake of
the recent disturbances, is bound to
be highly explosive.

I now come to the unfortunate
happenings of the 11th istant in
Pondicherry town proper. As  the
House may be aware, there was, to
begin with, a students’ agitation in
respect 'of the language issue which
was, to all appearances, of a mild
and peaceful character. Then came
the unfortunate news of a student
having fallen to a bullet in Annama-
lai University area which is only
some forty miles off Pondicherry.
This gave a momentum to the already
existing restlessness, and this result-
ed in bigger students' processions of
boys and girls including children
going about the whole town. The
Government in Pondicherry had =
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[Shri Ku. Sivappraghassan]

very difficult and delicate job in tack-
ling the situation, and there had been
no incident whatsoever up to  that
stage on that day.

On the afternoon of the 11th instant,
an incoming train to Pondicherry
from Villupuram was stopped some
two miles away from the station, and
a few coaches were set fire to. Some
students were no doubt reported to
be there, but that was by itself no-
thing big or staggering in the con-
text of what happened a few hours
later.

Suddenly, there was a flare-up.
The goods shed in Pondicherry rail-
way station had been set fire to, and
a lot of materials including cotton
bales which had arrived for the tex-
tile mills had been burnt, and, then
the station building was burnt down.
The agents of arson then rushed to
the heart of the town and made some
of the enterprises of Sri Aurobindo
Ashram their target of attack. The
Honesty Stores and the Cottage In-
dustries belonging to the Ashram
suffered the  worst. Things  were
looted, and petrol was freely used to
set fire to some parts of the buildings.
It was only when the situation seem-
ed to be going completely out of con-
trol and there was danger of inno-
cent lives being otherwise lost that
the police had to resort to opening
fire at 10.30 p.m. which resulteq in
the death of four persons that night.

The u'timate number of casualties
in Pondicherry is reported to be
seven. And the whole tragedy, ac-
cording to me, could have heen
avoided, if there hag been sufficient
police force in Pondicherry to tackle
the situation. The acts »f arson in-
dulged in by the mob on the 11th
instant were acts of anti-social ele-
ments who took advantage of the
students’ agitatinn for their nefarious
purroses, emboldened by the fact
that the police force in that ‘own was
Jinadequate to meet an emergency of
that sort and that the unit of the
‘MSP. normallv left with us. had been
diverted at that time to Madras in
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connection with the panchayat elec-
tions.

In so far as Sri Aurobindo Ashram
was concerned, the whole trouble
was not based on any question of
North versus South, not in the least;
I can assure the House of thai It
was npot even the question of Hindi
versus non-Hindi. There was no ani-
mosity between the people of Pondi-
cherry as such and the inmates of
the Ashram. In fact, it is the peo-
ple, the residents of the nearby areas
who rushed angd. intervened both at
the Honesty Stores and at the Cot-
tage Industries and by  coaxing
and cajoling tried to avert at no
small personal risks, for them-
selves what might have other-
wise provedq a bigger disaster. I
wish to submit in this connee-
tion that according to my infor-
mation, the request of the Pondi-
cherry State Government for a sanc-
tion at the Centre to raise an ade-
quate additional police force to main-
tain law and order had gone un-
heeded for a long time. If it had
not been so, the very knowledge of
the existence of a sufficiently s.rong
police force would have deterred the
anti-social elements from indulging
in such acts of destruction. For when
on our request, fresh military forces
arrived from Madras State at mid-
night on that date, things tended to
improve and became normal

Now I come to the most crucial
question of the day—the language
issue—which has resu'ted in unfor-
tunate happenings in many parts of
the non-Hindi-speaking areas of the
country and in Tamil Nad including
Pondicherry in particular., The fact
that Hindi was to be ins‘alled as the
principal official language of the
Union from the Republic Day had

aroused fears and feelings in
the South. It had aroused the fear
that thenceforth the non-Hindi-
speaking people might be placed
at a definitely disadvantageous
position. No dcubt, the solemn

assurance of our late beloved Prime
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Minister to the non-Hindi-speaking
people was there, the assurance that
on no account would Hindi be thrusi
on them and that English would con-
tinue to be used till they were ready
to accept Hindi. But the news that
some circulars from the Ministry of
Information and Broadcasting aund
from the Ministry of Food emanated
all in Hindi, with no English version
accompanying the same, and such
other th.ngs together with the tone
of the talks of some leaders who
count in the North set at naught the
very sincerity of the pledges given
by our late Prime Minister. Because
of the terrible tension worked up by
interested men in men's thoughts at
the time in the south, because of the
suspicions ereated in the minds of not
only the students but the common man
ioo, even the categorical assurance
given by our present Prime Minister,
Shri Lal Bahadur Shastri, in his
broadcast to the nation on the 11th
instant, that he stood by Panditji's
assurances ful'y and solemnly and
that the assurances would be hon-
cured both in letter and in spirit with-
cut any qualification or reservation
would not immediately allay the
deep-rooted fears and remove  the
unyielding misgivings. It took some
time for passions to coo] down.

The reason is this. Whatever may
have been the parts played by the
DMK aznd the Left Communists in this
upsurge in Tamil Nad, the truth re-
mains that all sections 'of the people—
fairly large sections—came to  feel
agitated that there was an attempt—
+ do not say that that view is cor-
rect—that the peop’'e of Tamil Nad,
in common with the rest of the non-
Hindi-speaking areas ,were being re-
duced to a kind of discriminated citi-
zenship, to put it mildly. Students
were seized with serious apprehen-
sions that chances for entering higher
all-India services were being erip-
pled for them, particularly when the
canital of the country lay in  the
Hindi area. More than that, lovers
of Tamil had become angry and bois-
terous because they feared that Tamil
was in danger, and that their chaste,
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ancient and great language with its
great ‘and immortal Tirukkural—tran.
slated into 40 languages of ‘he world
—was being put in jeopardy. This
accounts for the sef-immolation of
five people in Tamil Nad.

Nobody with any sense of states-
manship can even for a moment
countenance self-immolation as a
mode of settling dispu.es, political or
linguistic. But it will be rather un-
gracious of us not to understand the
depth of feelings behind these acts
of self-immolation behind those un-
fortunate acts and those vicient out-
bursts in that part of the country
which has been known for its iraa-
quiility and cool-headedness. This
movement was the most devastating
at least in Tamil Nad, after the 1342
movement. i

I therefore appeal to and plead with
my Hindi friends—I am neither in
opposition to Hindi nor do I suffer
from any mania for English—I submit
this in the interest of the country and
its unity—tp understand the feelings
and fears of the south, and do all
that is possible to remove the im-
pression that Hindi is being sought
to be imposed on the non-Hindi-
speaking States. A hof@ise divided
against itself cannot stand. Let us
not ruin the fundamenta! unity that
has been persistent in this land of
ours for centuries and centuries in
spite of manw vicissitudes, binding
all of us speaking different languages
and eating different kinds of foods
and worshipping different gods, into
a harmonious whole. That unity
must not be allowed to be disturbed
by too hasty steps in matters like
language, for after all, language is
a matter of conscience and it is dear
to everyone next only to one's mother
and motherland.

With the unabated Chinese menace
yet on our borders and with the
never-ending pin-pricks of Pakistan,
the situation in the country today
calls for the highest political wisdom
on the part of every hon. Member of
this House.
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There are also other considerations.
Today we find ourselves in the atomic
age, and unless we as a nation equip
ourselves as a front-rank people in
science and technology, we shal] be
gone. We cannot keep pace with the
modern world un'ess we adopi the
latest techniques for building up our
-defence ang our heavy industries in
particular. English being an interna-
tional lingua-franca, opens the door
infinitely wider than Hindi or Tamil
or any other regional language for
pursuit of studies, particularly in
higher sciences. bhigher technology
and even humanities. I am tolg that
somewhere our Jlate Prime Minister
said that 70 per cent of standard
journals relating tp adwvanced science
and advanced technology are to be
had in English.

Thus if we mean seriously to ap-
ply ourselves to the task of uplifting
this nation into a modern one in
every sense and to take it to its
cherished goal of a socialistic pattern
'of society, we shal] only be commit-
ting suicide if we do not retain Eng-
lish until such time at leas; as the
whole country, north, south, east and
west, willingly: agree to a switchover
to Hindi.

In the international field. we have
been a free nation only for 17 years
past. Yet we have made a mark to
the envy of others. We have made
undeniable and positive contributions
to the peace of the world. We have
been doing a number of great things
in a great way under our late Prime
Minister. We count  therefore, as
something more than a mere nation
in the comity of nations, as the im-
mediate inheritors of the great heri-
tage of Gandhiji and Nehruji. As a
great nation, therefore, we have to
continue to play our part in world
affairs, in commerce, in economics,
in science and so many other things.
For this purpose, it is necessary for
a large number of our students to
learn some foreign language or other.
1t is here that English comes In handy
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for us, a language which is conveni-’
ently the lingua franca of the world
and which we have with po mean
measure of efficiency acquired in the
jast 200 years.

1 sense an at.empt to fettey the
hands of our esteemeq Prime Minister
in doing the right th*hg for saving
the unity of the country. It is said
in some quarters that the late Prime
Minister's assurances are incorporat-
ed in the form of the Official Langu-
ages Act, why then any amendment
to it? If the assurances are there, is
it then for nothing that there has
been this agitation of a who'e people
in the south transcending their own
linguistic barriers and other prob-
lems? The truth is that see. 3 of the
Official Languages Aci says  that
‘English language may continue to
be used in addition to Hindi for all
the official purposes of the Union..’
The enactment means that the Gov-
ernment is free to use the language
bui need not use it. From a legal
point of view, the Government will
not be in the wrong if it does not
use English. It is this situation, this
grave situation, this fear, that set the
different non-Hindi States ablaze.

Therefore, 1 request that everyone
of us should put our minds together
and see that a solution is arrived at
whereby the unity of this country is
restored by doing the right thing at
the right time.

Dr. Chandrabhan Singh (Bilaspur):
Mr. Deputy-Spesker, Sir, while sup-
porting the motion of thanks, I am
reminded of my comment on a simi-
lar occasion last year, when I had
strongly pleaded for villages and vil-
lagers. It is a sad reflection that
these two entities do mot find a place
in the Address slthough 80 vper cent
of the population lives in 550000
villages. While 45 per cent of the
Government of India’s tots] income
is derived from the rural area 63
per cent of the money is spent om
urban areas
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To give a fair deal to them, the
villageg 1 pleaded for the creation
of a “village cell” in the Central
Ministry and adoption 'of villages by
the MPs and MLAs and creation of
model areas for people to see, emu-
late and improve the conditions there,
While praising the suggestion of the
Prime Minister, that Ministers, MP:
and others should go and live in wvil-
lages at least for a few nights—his
further suggestion was that jeeps
should be withdrawn from the blocks
as the BDOs do not walk round the
villages but -drive through them—a
great deal remains to be donme.

Let us remember that the grass-
roots of Indian democracy and unity
lies in  these villages. They have
been neglecteq because they have no
voice. The press goes eloguent, if
there is one shooting in a town, if
one man dies of neglect in a hospital,
if one boy does not get admission in
a school, if there is just g little pollu-
tion in the water supply, if one road
becomes bumpy and if there is un-
social activity on the part of the
vouth—all this in tcwns. But these
things are perennial in the villages.
and no one talks about them. Their
conditions are stil] the same as they
were 20 years back, if not worse.
The statisticians, politicians, econo-
mists and others, juggle with figures
and produce results according to
their mood, good or bad, because sta-
tistics can be used to prove anything.

May I pleag that in the last year
'of the Third Plan and in the 5 years
of the Fourth Plan. out of a total
oullay of Rs. 29,000 crores, 20 per
cent must be earmarked for the wvil-
lages to meet six basic requirements
—(i) clean drinking water; (ii) com-
pulsory primary education and lower
middle school education; (iii) means
of communmnication, roads bridges, cul-
verts; (iv) health hygiene, medicines
and sanitation; (v) cottage industry
and craft; (vi) moral ang spiritual
ang religious practices in a commu-
nity meeting place call it, if you
please, Gandhikutir?
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Paras 8, 9 and 10 of the Address
deal with agricultural production. It
is a gratifying sign. While adequate
price has been ensured for the pro-
ducer of foodgrains and others, the

method adopted at the block level
needs a  thorough shake-up. The
machinery to implement the Plan

target, is beset with so many formal-
ities and loopholes, that an average
cultivator does not get the benefit.
The Gram Sevak, the Sarpanch, the
BDO, the SDO. the Collector, the
Development Commissioner and the
Ministers are busy with creating-
records and planned-tamasha. There
are always functions like udghatan,
(inauguration) bhasan (speech) and
bhojan (meals). They return wel] sat-
isfied, with their forms for D.A. and
T.A. filled, and every month becom-
ing richer, while the poor villagers

"who probably gets only one square

meal a day, is poorly clothed with
hardly a roof over his head. utterly
ignorant, blaming his Luck and God.

The Address in para 18 refers to
administrative reforms. It says *“‘that
sound planning is extremely impor-
tant. It is however, the result that
matters, so far as the commopn man
is concerned. and recsults can be ob-
tained in a satisfactory manner only
¥ the administrative machinery for
the implementation of the plans and
policies Munetions with  efficiency,
speed and integrity. Improvement
of the administrative machinery will,
therefore, be one of the  principal
objectives of Government  endeav-
ours.”

The Home Minister has been talk-
ing about this, even the Prime Min-
ister has spoken about this. Even
our great late Prime Minister, Pandit
Jawaharlal Nehru, once said ‘“That
our social objectives would fail, un-
less the services co-operated with us.”
I understand that at the Centre and
the States the Chief Secretaries are
always going deep into research, even
prizes are promised to improve the
machinery, but what is the result?
Efficiency, speed and [Integrity are
brave wordy. I do not want to rub
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this point very much except to say
that targets for every officer—Cen-
tral, ‘State, up to the village level,
must be fixed in detail. The result
should be revieweq every three
months. If at the end of the year,
there is failure, no excuses are to be
accepted and the failure must go
against the officers in record. The
Ministers, except laying down  the
broad policies, should not interfere
with the day to day activity of the
administration, as is very commonly
practiseq now. Given the chances I
have no doubt that the officers wiil
rise to the occasion, capable as they
are, and deliver the goods.

In para 17, the Address rightly dis-
plays anxiety at the population ex-
plosion. This is g wor'dq problem.
In 1,600 AD. the population of the
world was 50 crores, in 1,900 A.D. it
was 100 crores, in 1962 A.D. it was
320 crores, and in 2000 A.D. it will be
700 crores at the present rate of
growth. We are producing one crore
babies every year in this country alone.
I am very well aware of all that js
being done, but it is a sad commen-
tary that the people who are really
concerned have hardly any know-
ledge, namely the villager in the re-
mote villages and the worker in the
factories. My statement is the result
of a vast study in this sphere. The
publicity, the mobile family planning
vans, the family planning centres,
the seminars, the exhibitions, are all
good, but have not toucheq the fringe
of the problem. A good part of the
money is spent on ma‘ntaining the
gervices, while the greater part of
the balance remains unspent. Only
upper class, middle class snd a
few others, who are already
conscious of ~ the problem, rea-
lise its urgency. I know there are
difficulties about staff, doctors, male
and female, technicians, social work-
ers, equipment and appliances, as also
mlperstirion. ipnorance and religious
bias. 1f you want your Plan targets
40 be achieved, this must be given
top priority, and each family in each
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village must be approached. It is a
vast problem, but it can be tackled.
Your administration, supply and dis-
tribution must start from the bottom,
the village and the villager, and not
from the top.

I have vainly looked into the Ad-
dress for any reference to science,
technology: and research. It is ama-
zing. Those responsible for writing
the Address could not be science-
oriented; nay, they did not remember
that this is the 65th year of the 20th
century. Within five years time, may
be earlier, somebody is going to land

on the moon, “not an Indian”. We
are busy breaking our heads over
cycles, cars, planes, language and

similar affairs. Our existence as
honcured members of a good society
depends on science and techaclogy.
This is the age of scientific revolution.
In the last 25 wyears, incalculable,
unimaginable and revoluflonary ad-
vancement has been mada in all bran-
ches of science ang technology. Na-
ture has becn forced to give out its
secrets, the clemen*s have been har-
nessed ‘o help the cause of human
development. It is caleulated that 97
per cent of all the scientists who have
ever lived in the history of the world
since the days of Ba'miki, Vyas, Eu-
clid, Pythagoras and Archimedis, are
alive and at work tolay. From this
we get some idca of the rate of pro-
gress being made all aver the world.

In para 27 the Address has men-
tioned the name of Mr. Farold Wilson,
the Prime Minister of Gt. Britain. I
am reminded of an election speech
of his in which he has initiated a
fourfold programme. I can do no
better than quote it. He says: “Pro-
duce more scientists; keep them in
the country; make more intelligent
use of them; integrate them in industry
and national production.” If we ana-
lyse these four points, we find a very
sorry state of affairs in our country.
Firstly, are we producing more scien-
tists? There was a report of the
UGC for 1962-63. Its figure for stu-
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dents getting university education in
the country is revealing. I will quote
the lowest five and the highest five
in the country; the rest are in bet-
ween. The lowest five are; Orissa:
0'9 per ‘thousand; Madhya Pradesh
1.3 per thousand; U.P. 14 per thous-
and; Rajasthan 1.4 per thousand;
Bihar 1.7 per thousand. The highest
five are: Delhi 7.8 per thousand;
West Bengal 3.7 per thousand; Pun-
jab 3°1 per thousand; Maharashtra
2:7 per thousand; Jammu and Kash-
mir 2.7 per thousand. These are be-
wildering figures. Does it mean that
the heart of India, Hindi and Oriya
speaking States with a population of
190 million people biggest land mass
has got to remain in the domain of
darkness and ignorance? Does it mean
that the Education Ministries, Cen-
tral and State, have failed so far s
these are concerned? Does it mean
that we in these areas are busy with
quarrels and head-breaking, charges
and countercharges? | cannot give the
answer. This is a fit subject for dis-
passionate examination. It also pro-
ves that some one is guilty. In a
democracy you cannot impeach them.
But I wonder what would have hap-
pened to them in gz totalitarian re-
gime.

On the second point , I do not have
exact figures of our scientists who do
not want to come back to their
eountry, but T know about medicine.
More than 5,000 doctor: are abroad;
not only they do not want to come
back, but thev take back their families
and invite others, and thus there is a
one-way traffic. Why do they not
want to stay here? The late Prime
Minister of revered memory rreated
a scientific poo'. but the terms and
conditions of this pool have row be-
come unattrective. and those  who
come back with great patriotic zeal
go from pillar to post, and being dis-
appointed and disillusioned, thev seek
pastures anew in better lands 'ike Gt
Britain, America or the Continent. and
this is ~pecially true of medicine. May
1 suzgest with all humility and earn-
estness, that payments, amenities and
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facllities for the pool should be im-
mediately revised and made more at-
tractive? 1 sha.l skip over the other
two points due to lack of time.

The biggest bottleneck in the way of
a real breakthrough is the hard rock
of finance. Our resources are local,
State, Central and international
It is worthwhile comparing the
money in figures being spent by
our country on Rescarch with that of
a few other States. In 1961-62 India
spent 0.32 per cent, while the
figures for Sweden, UK, US.A, and
USSR were respectively 1.7, 2.7 29 and
3. Our population is the largest and
our budget is the smallest, and our ex-
penditure on research is the lowest. I
need hardly emphasise that if you
want to have an honourable place as a
modern nation in the universe, your
outlook must be changed, and your
expenditure on research must be at
least 1.5 to 2 per cent of your total
budget. It will be worthwhile for the
Prime Minister to follow the example
of Mr. Harcld Wilson and create a
Ministry of Scientific Affairs.

With these words, I support the
Motion of Thanks.

Mr. Deputy-Speaker: The Debate is
over. The hon. the Prime Minister
will reply at 4-15 p.m. on Tuesday.

14.30 hrs.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS
FIFTy-sSIXTH REPORT

Shri Hem Raj (Kangra): 1 beg to
move:
“That this House agrees with
the Fifthy-sixth of the Com-

mittee on Private Members' Bills
and Rezo'utions presented to the
House on the 24th February, 1965.”

Mr. Deputy-Speaker: The question

“That this House agrees with
the Fifty-sixth Report of the
Committee on “Private Members',
Bills and Resolutions presented to



